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Railway Accidents including Derail-
ments during the last three months

2511. SHRI G. M. BANATWALLA :

SHRI RAM AWADH:
SHRI AMARSINH RATHAWA

Will the Minister of RAILWAYS be
pleased to state:
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(a) the number of people who died or
were injurcd, and the amount of damage
caused to the railways in inoney;

(b) the general causes for these acci-
dents, details of enquiry instituted and
whether any sabotage was discovered
or suspected; and

(¢) the compensation paid to the
victims of the Railway accidents includ-
ing dcrailments during the last three
months in each of the railway zones?

THE DEPUTY MININSTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) In the train accidents
which occurred during the period A t
to October, 1980, 86 persons were killed
and 270 injured. The cost of damagc
to railway property involved therein
has been estimated at approximately
Rs. 2,50,00,000.

(b) The causes including prima facie
causes of these accidents are as under :

(i) Failure of railway staff 77
(ii) Failure of persons other

than rajlway staff v 26
(iii) Failure of equipment 72
(iv) Accidental 25
(v) Cause could not be

established L
(vi) Causes not yet finalised 6o

Total 261

While 11 train accidents have been
enquired into by Commissioners of Rail-
way Safety, who are a statutory autho-
rity functioning under the administrative
control of the Ministry of Tourism &
Civil Aviation, the rest were enquired
into by the respective railway admini-
strations at various levels depending
upon the nature of the individual acci-
dents.

None of the train accidents which
occurred during August to October, 1980
is reported to have been caused by sabo-
tage.

(c) No compensation has 30 far been
paid, under Indian Railwayzs Act, 18go
to the victims of train accidents that
occurred during the last threc months,
The corapensation will be decided by the
Claims Commissioners to whom claim
applications can be preferred within a
period of three months from the date
of occurrence of the accident who may,
on good cause shown, also allow aay
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claim application to be made at time
within one year fromlhedstezwocmr-
renoe.

Foreign Minister's Visit Abroad

2512. SHRI G. M. BANATWALLA:
SHRI P. M. SAYEED:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) the countries visited by him after
the end of the last Session;

(b) the purpose of the said visits;

(c) the agreements arrived at andfor
benefits accruing from the said visits; and

Statement
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA

O) : (a) The following countries were
visited me after the end of the last
scssion of Parliament : Bangladesh, USA,
Venezuela, Cuba, Mexico  Yugoslavia,
Austria and Lebanon in that order;

(b) and (c). The required information
in the statement attached herewith.

(d) The total expenditure on these
visits was Rs. 3,38,100°00 (approx.).

The purpose of the Foreign Minister’s visits abroad since the conclusian of
the Third Session of the VIIth Lok Sabha and the agreements
arrived at andfor bensfits Acsruing from such visits

8L No. Name of the country Purposc of visit Agrecments  arrived at
visited and/or benefits accruing
from the visit
1 2 3 4
1 Bangladesh The visit was at the invitation of The visit provided a fur-

(16-8-80 to 18-8-80)

and Dbi'ateral

Bangladesh Forcign Minister. ex- ther
tensive discussions were held with the
Bangladcsh leaders on international
matter. Important
bilatered issues were covered in
particular detail.

impetus to the
Indo-Bangladesh re-
lations and helped the
two sides to better
understand each others’
view points.

2 US.A. (21-8-80 to Toattend thespecialsession of the UN Presented India’s views.

25-8-80).
velopment.

General Assembly on Economic De- On global round of

negotiations etc.

31 Venczuela (26-8-80

The visit to Venezuela was piid as Discussed India’s cil re-

to 27-8-80). specialemissary of the Prime Minister,  quirements.
to convey a message form the Pri
Minister to the Venczuelan President
Luis Herrera Campins and to discuss
oil matters with Venezuelan leaders.
4 US.A. (20-9-80 to  To attend the 35th Session o f the UN Presented India’s view
4-10-80 & g-10-80) General Assembly in New York. point in the world body
on various inter-
pational matters of
interest.
5 CUBA (5-10-80 to  Bilateral talks
7-10-80).
6 Mexico (7-10-80 to Bilateral talks as well as for a Regional Bilateral and international

issues including India’s
economiC and commer-
cial relations with these
countries were discussed

9-10-80) conference of Heads of Indian Mis-
sions in Latin American countries.
(Such conferences are a re fea-
ture with this Ministry are held






